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comendationu of the Bhor Committee 

300. SHRI MENTAY PADMANA-
BHAM: Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to  state: 

(a) whether it is a fact that the re-
commendations of the Bhor Committee on 
National Health and  Pam    Planning 
have not been fully implemented; 

lb) if so, the steps proposed to reverse this 
trend; 

(e) whether it is also a fact that there has 
been of fate, general neglect of rural areas vis 
a vis urban centres in allocation of public 
funds;  and 

(d) if so, what steps are proposed to 
remedy this  imbalance? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN-
KARANAND); (a) and (b) The recom-
mendations of the Bhor Committee date back 
to 1946 and the norms suggested at that time 
have been adopted to the extent considered 
feasible, aid supplemented by the advice of 
other expert Committees. 

(c) and (d) No Sir. Investment on the rural 
health infrastructure has grown rapidly, with 
a substantial increase in the number of 
Primary Health Centres (from 1 per 100,000 
to 1 per 30,000 today) and Community 
Health Centres. 

The Eighth Five Year Plan aims at 
consolidating the infrastructure by way of 
filling vacant posts, improving supplies 'of 
drugs, equipments and consum-ables. 

Availability of pure  blood for Aids 

patients in  Hospitals 

301. CHOWDHRY HARI SINGH: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased  to state: 

(a) whether Government propose to 
launch a major programme to make pure 
blood available at the hospitals in view of the 
increasing number of AIDS cases; and 

(b) if so,  the details (hereof? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN-
KARANAND):   (a)   Yes,  Sir, 

(b) To ensure supply of safe and infec-ion -
free blood for transfusion in th* hospitals, 
Government have launched a comprehensive 
programme for testing of blood for HIV by 
setting up 180 Zonal Blood Testing Centre all 
over the coun-Ty. Linkages have been 
provided to all the Government private and 
Volun-tary Blood Banks. Rapid Testing Kits 
are provided to the district level transfusion 
Centres. The rules under Drugs and 
Cosmetics Act for inspection of Blood Banks 
have been revised and made more stringent. It 
now provides for compulsory testing of blood 
for blood transmissible deseases. The 
concurrence °f the Drug Controller (India) has 
been made mandatory both for issue and re-
newab of ficences. All the 608 Government 
Blood Banks are also being mo. dernised in a 
phased manner. 

Spread   of  Aids  in the State  of  Assam 

302. SHRI  DIGVIJAY SINGH;      
SHRI ISH DUTT YADAV: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be      pleased      to 
state; 


